
Ol~'l7lCl*'. 01" 'I'l"1l:‘. CHIEF JUDICIAL MAGISTRATE: WEST DlSTRlCT:TIS HAZARI COURTSDELHI

MQ_QlljlCAT_lON IN,DU'1'Y ROSTER OF JUDLCIAI. MAG1S'I'PJ\'I'E_F_IRSi1' CLASS FOR T_l-IE MONTH OFSEPTEMBER -2025

In view of the request of Sh. Anshul Singhal, Ld. Judicial Magistrate First Class-04, West

District, Tis I-lazari Courts, Delhi (Duty Magistrate on 10-09-2025) for exchange of his duty, the
following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi for
the month of September-2025 (reference No. 2094.2148/CJlVl[West)/DR/2025 Dated 18-08-2025)
is being made:-

_ _ __ _H___f__ ,0 _______________.___T-e___ -4-_> “H _ __ _,_ _
Sr. ‘Name of the Judicial Magistrate First Class ,Working days ‘Holiday l Room No.
No. ,
‘H-—-""':*-"r""."' it " ‘ * ” fl no '“ '*—“§O‘”'”"01 Sh. Anlut Karan Smgh, JMl"C-08 10-09-2025
R/o 274, 3"‘ Floor, Jai Durga Apartments, l
Tagore Park, Delhi- 110009

02 Sh. Anshul Singhal, Ld. JMFC-04 1s-09-2025 5 268 A
R/o Flat No. 706, KKD Judicial Residential 2

‘E Complex, Type-IV, Karkardoom, Delhi 1 10032 l i j
Rest of the conditions shall remain unchanged in the Duty Roster of Judicial Magistrate First

Class, West District, Delhi for the month of September-2025 reference No 2094-
2148/CJNl(West)/DR/2025 Dated 18-O8-2025). ‘a a Aza

Ch‘ Judicial strate
We s ' t, Delhi

no.2.,.C>. .:.2e.Q.7!.€IJM(\’llest)/DR/2025 Dated, Delhi the .r;§..—..o. 9?:Z 0 Z
Copy forwarded for information and necessary action to:-
01. The I-ion'ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (West],Delhi
02. The I.d.Principal District 81 Sessions Judge, (HQ), Delhi
03. 'I'he Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. 'l'he l.d. officer Incharge, Pool Car, Tis Hazari Courts, Delhi
O6. The Ld. CJM, all District, Delhi/New Delhi,
07. The l.d. ACJM & All Ld. Judicial Magistrate First Class West District, 'I‘is I-lazari Courts,De1hi.
08. The Director of Prosecution, Tis I-iaaari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. the I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Hazari Courts, Delhi
12. 'i‘he Supdt.Jail, New Delhi "nclt-Up Incharge, Tis I-iazari Courts, Delhi
13. The Admn. 0fficer[Judl), Hindi Department, R. No. 237, 'I‘is I-la‘/.ari Courts, Delhi
14. Law Officer, 'l‘ihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through IJKYERS
16. The Video Conferencing, R. No. 211. Tis I-Iazari Courts, Delhi.
17. The Care Taking Branch (l-lq) 8: West Tis Hazari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, ’l‘is i-iazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file
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